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FMUng up off Posts off Assistant Engi- 
risers in CPWD

8967.  SHRIMATI GEETA MUKHER' 
JEE: Will the Minister of URBAN DEVELOP* 

MENT be pleased to state;

(a) whether posts of Assistant Engi­
neers (Civil) have been filled up by depart­

mental promotions in Central Public Works 
Department during he last three years, if so, 

the number thereof, year-wise;

(b) whetherthe recruitment rules forthe 
post of Assistant Engineer provided different 

modes for promotbns from one feeder cadre 
if so, the details thereof;

(c) the number of Assistant Engineers 

appointed during the last three years by 
each mode of promotion, year-wise indicat­

ing general category and SC/ST as weH;

(d) whether carry forward rule in being 
affected white ascertaining reserved posts 

of Assistant Engineers in each calendar year 
for SC/ST engineers; and

(e) if so. the number of such reserved 
posts available during each calendar year 

during the same period?

THE MINISTER OF URBAN DEVEL­

OPMENT (SHRI MURASOLI MARAN): (a) 

Yes. Sir. The year-wise vacancies against 
which promotion have been made ar as 

under:—

1987 1988 1989

1 2 3

478 37 1

(b)  As per the provisions of the Recruit­
ment Rules, the post of Assistant Engineers 
(Civil) are filled up by any of the following 

methods:—

(1) By Competitive Examination in India 

(a suspended since 1.4.72)

(2) By promotion

(t) 50% by selection on the basis 

of merit from among permanent 
Junior Engineers employed on 

Civil Engineering sideof CPWD; 
and

Cii) 50% by selection from among 
Junior Engineers employed on 
Civil Engineering sideof CPWD 
afteroonsultatbn with the UPSC 
on the basis of a Limited De­

partmental Competitive Exami­
nation which shall be held in 
accordance with the Rules to 

be made by the Central Gov­

ernment after consultation with 

the UPSC.

(c)  The position in respect of Assistant 
Engineer (Civil) is given as uruier

Year Total No. of AD(G) appointed

General SC ST Total

1 2 3 4 5

1987 241 92 4 437*

1988 33 3 - — 36



263 Written Answws MAY 16.1990 Written Answers 264

Year Total No, of AD(G) appointed

General SC ST Total

1 2 3 4 5

1989 1 — — 1

*This includes posts created as a result of cadre review of a Group  which were filled 

by Selection in relaxation of the Recruitment Rules.

Through Limited Department Competitive Examination

Year General SC ST Total

1 2 3 4 5

1987 7 29 5 41

1988 1 — — 1

1989 — — — —

(d) As per existing instructionsthere will 
be no carry forward of resarvatbn from year 
to year in the event of an adequate numt>er 

of SC/ST indicates not being available in any 
particular year in case of promotion by selec­
tion to grade of A.E. (Civil). However, in case 
of promotion on the basis of Limited Depart- 

mental Competitive Examinatbn resen̂a- 

tions are carried forward to subsequent three 
years.

(e) As the carry forward rules is appli­

cable in respect of post filled through Limited 
Departmental Examination only, the NO. of 

carried forward posts available is as un- 
der:—

SC

ST  —

29

24

[Translation]

National BCG Vaccination Programme

8968.  SHRI RAÎSHRAY PRASAD 
SINGH: Will the IMinister of HEALTH AND 

FAMILY WELFARE be pleased to state:

(a) whether national B.C.G. vaccination 
programme under Tuberculsois Central 

Programme of the government has been 

merged with the multipurpose vaccination 
programme;

(b) whether under the same scheme, all 
the employees in the Health department of 
Bihar have been trained for the B.Q.G. vac­
cination programme;

(c) whether Government propose to 
introduce this scheme in Bihar also; arul


